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This does not include expenditure on 
TA/ DA of Services Personnel/NCC 
whole-Lme officers, who travel on 
warran ts and expenditure on 'TA/DA 
of part-time NCC officer s and cad ets 
and ann ual Honorarium/ Rank puy of 
pa rt-time officers, which is sha red with 
the State Governments on 50.50 basis. 

2. The audit of expenditure on the 
Camp is being conducted by t he Ac-
countant G€ne ral , Central Revenue, 
New Delhi. The audit of t ransport, pet-
rol, oil a nd lubricants is being con-
ducted by the Local Audit Office r , De-
fence Services. The .:xpenditure incur-
red is refl ected in the Appropriation 
Accounts and the A udit ;Report. De-
fe nce Services, in the n ormal cour se. 

3. 21 staff ca rs were m oved from the 
following s ta tions fo r the CJ.mp 
duLes:~ 

(1) Moradabad 

( ii) Ghaziabad 

(iii) Roorkee 

(iv) Agra 

(v) Azam garh 

(\'i) Rewa ri 

vii) Si tapur 

( \' i i') Modina ga r 

{ix) Dehradun 

(x) Bha tinda 

(xi) Jullundur 

(xii) Kanpur 

(xiii) Amritsar 

<xiv) Khandwa 

(xv) Ratlam 

(xvi) J abalPur 

(xvii) Ujja'.n 

(xviiir Chbattarpur 

(xix) Bhopal 

{ xx) U daipur 

( xxi) Jaipur 

4. Taking into accoun t a ll the re-
levant facto rs it is not considered • feas:ble to impose a ban on bringing 
NCC sta ff car s to Delhi from out-
sta tion s for purposes of camp duties. 

Increase in cost of Insurance Cover on 
Private and Commercial Vehicles 

94. SHRI MANGAL lRAM PR:£MI : 
Will the Minis ter ot FINANCE be 
pleased to state : 

(a) whether it is a tact that General 
Insurance Corporation has decided to 
i ncrease the co~t of insurance caver on 
all cateiori-es o! priva te and commer-
cial vehicles from 1st Februar.r; :iga2; 
and 

(b) if so, the reasons thereof ; and 

(c) whether the sald increase is like-
ly to hit adversely the private owned 
vehicles to a great extent in theae days 
o! inflati on ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JA-
NAR.DHANA POOJARI) : ( a) Yes, 
Sir. 

(b) Substan tial increase in the cost 
of spare par ts and repairs, increase in 
survey f ees and legal charges and 
higher aw ards by Trib unals necessitat-
ed an increase in the premium rates 
which had b€come unrealistic as they 
had remained unchanged since 1958. 

(c) The increase in premium r at s is 
not likely to a ffect the vehicle owners 
adversely in relation to the increase in 
the total opera tional cost ot vehicles. 

Uncertainty of Asian Development 
Banks Loan to India 

9 5. SHRI B. V. DESAI: Will the 
!\,finister o! FINANCE be pleased to 
state: 

(a) whether the chances of India 
being able to borrow to any significa nt 
extent from the Asian Developmeti t 
Bank from next year have become ur1-
certain; 
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(b) whether it all hangs upon the 
ADB's ability fa put through and in-
crease its capital that has been planned 
for; 

(c) whether it is also a fac t thnt 
ADB's loan for India mostly depenJ, 
on US decision for raising the Bank's 
capacity by 100-200 :oer cent; 

(d) whether in case the US Govern-
ment does not increase its loan capaci-
ty to the Bank, ADB will not be able 
to meet India's request for 1883-87 
to which it feels eDtitll~d by virtue of 
Hs circumstances and size; 

Ce) if so, whether the Asian Develop-
m nt Bank has indicated its final deci-
sion to India for not providiDg the 
loan; and 

(f) if so. the reaction of Indirln Gov-
ernment? 

THE l\HNIS~ OF FINANCE 
(SHRI PRANAB MUKHERJEE) : (a) 
No, Sir. 

(b) to (d} . The increasE: in the ca-
pital of the Asian Development Bank 
i under discussion ~nd is likely to be 
finolised before 1983. T he Bank's 
capacity to lend to Hs memb~r 

countries will be determined b~r the 
-0 era ll increase in its ca pi ta1. ll is 
no t correc t to say that India's entitle 4 

m nt to borrow hinges on the contribu-
tion o! any individual member country. 

(e) No. On the contrary, Government 
has been informed that India is entitl-
d to borrow from the Bank. 

( f) does not arise. 

Invoh·ement of States in Export 
Strategy 

96. SHRI B. V. DESAI: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether it is a fact that State 
Governments will be a ctively involved 
in the new export strategy; 

(b) whether under the new strategy 
which is being finalised, CommE:Tce 
M'.nistry'.! representatives bave been 

asked to visit all the states and discuss 
the problems faced by the rnaunfac-
tures and the exporting community; 

(c) if so, whether all these represen-
tatives have submitted their reports to 
Government after visiting the S tate 
concerned; and 

(d) i.f so, what were the main points 
achieved by the visits of thesf:' repre 4 

sentatives and in what way the state 
Governments have been involved in 
export s trategy? 

THE DEPUTY MINISTER IN THE 
MIN1STRY OF COMMERCE (SHRI 
P. A . SANGMA) : (a) and (b). Yes, 
Sir. 

( c) and ( d). Off1ce1·s of this Minis-
try hd · stared visitin~ States and 
reports are being submitted on their 
discus;o;ions with the: officials of these 
States Liaison with the State Govern-
ment is intended to be a continuous 
process and the obj ective is to identify 
and resolv<=s the problems being ex-
proce ~s and the obe.iedive is to identify 
ual consultation and to provide .lll 
possible encouragemen t for the gro-
wth oif exports. 

Pilot Plant Studies on Instant Tea 

97. SH.RI G. Y. KRISHNAN: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a ) whether it is a fact that pilot 
plant studies on instant tea •t the .. 
Tocklai experimental Station in Jor-
hat, Assam have been completed; and 

(b) if so, the details of the progress 
made therein ? 

THE DEPUTY MINISTER IN 'I HE 
MINISTRY OF COMMERCE ( SHRI 
P .A. SANGMA) : (a) to (b). Research 
on pilot plant scale is stiil in progress. 
The Tea Board is working in close col-
laboration with research workers of '' 
the Calcutta University under the over-
all supervision of the Director, Tock-
lai Experimental Station. 




